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Deinand for Theatred in the Country

3361. SHRID.B. CHANDRA GOW-
DA : Wil t_he Minister of INFORMA-
TION AND BROADCASTING be pleased
to state :

(a) whether there is a great demand for
more theatres in the country ;

(b) if so, whether Government propose
to build mini-theatres for the purpose ; and

() if so, the broad outlines of the propo-
sals, slate—_wisc?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROAD CASTING (SHRI DHARAM BIR
SINHA) : (a) Yes, Sir,

(') and (c). Cinemu is a State subject.
One of the recommendations adopted at the
Conference of the State  Ministers of In-
form.tion held in New Delhi on Dzcember
8, 1972, was that the States should divert a
fixed proportion of collections from enter-
tainment X for promoting the éotistruction
of more cinemas.

Shifting of Roaini §60 Project
ftom Thumba to Sriharikota

. 3362 SHRI VAYALAR RAVI : Wil
the Minister of SPACE be pleased to state:

(«) whether the Government has decided
to shift ‘the Rohini 560 Project, Satellite
Launching VYehicle 3, PSN  (propeliant
Hyuid Lab.)afid A: R. D. (Aero Dynamic
Division) from Thumba to Sriharikota ; and

(b) if so, the reasons therefor 3
THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF INFOR-
MATION AND BROADCASTING AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI): (a) No. Sit.

(b) Does not arise.

Instructions for appointment of Scheduled
Castés and Scheduled Tribes in Delhi
Administration
3363. SHRI AMBESH : Will the
Minister of HOVIE AFFAIRS be pleased to
state:

(a) whether the Lt. Governor, Delhi has
issued certain instructions to the Chjef Sec-
retary, Delhi Adtinistration, Dethi as reported
in Hindustan (Hindi) dated the 31st Jan-
uary, 1973 in respect of appointments of
Scheduled Castes and Scheduled Tribes 3
and

(b) if'so, whether a copy of the same vould
be laid on'the Table of the Sabha ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRE
F. H. MOHSIN): (a) No, Sir. However; on
a referen ¢ made by the Executive Councillor
to the Lt. Governor regarding filling up the
posts from the Scheduled Castes candidates in
accordance with the percentage reserved for
thet, the 1atter desired to have the matter
looked into.

(b) Does not arise.

*Estimates.
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